
25.10.2017           J-1                   PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO.2     
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M

1. W.P.(C) 4797/2015 PANKAJ NAILWAL AND ANR. SANJEEV GOYAL 
   CM APPL. 8671/2015 VS. SECRETARY GENERAL KIRTIMAN SINGH

SUPREME COURT OF INDIA WAIZE ALI NOOR
PRATEEK DHANDA

2. W.P.(c) 5571/2016 SUDHIR KUMA TYAGI AND R.K. SAINI
   CM APPL. 23169/2016 ORS. KIRTIMAN SINGH
   CM APPL. 6998/2017 VS. SUPREME COURT OF WAIZE ALI NOOR
   CM APPL. 36913/2017 INDIA & ANR. PRATEEK DHANDA

3. W.P.(c) 6346/2016 SURUCHI RAWAT & ORS. P.D. GUPTA, 
   CM APPL. 17159/2017 VS. SUPREME COURT OF R.K. SEEWAL

INDIA & ANR. KIRAN BAIRWA
RUPESH AGGARWAL
G.C.RAWAL
KIRTIMAN SINGH
WAIZE ALI NOOR
PRATEEK DHANDA

COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M

1. BAIL APPLN. 1822/2017 VINOD KUMAR VISHAL RAJ SEHIPAL 
VS. STATE (NCT OF AMIT AHLAWAT, 
DELHI)

2. CRL.A 89/2014 MOHD. ISHTAR @ SITAB ALI CHAUDHARY
ISTAK AND ORS. ARVIND KUMAR
VS. STATE ASHOK KUMAR GARG

    HIGH COURT OF DELHI                            
    24th OCTOBER,2017                              REGISTRAR (LISTING)



25/10/2017                   PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

COURT NO. 19 
HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT
1.  CO.A(SB) 66/2014          SH. RAKESH JAGMOHAN PANDEY   VIJAY M. CHAUHAN,KUNAL SHARMA, 
                              Vs. M/S JVG FINANCE LTD.     ADV. FOR OL,SWATI SETIA. 

2.  CO.PET. 56/2017           IN THE MATTER OF GIP         OFFICIAL LIQUIDATOR,          
    CO.APPL. 1653/2017        INVESTMENT ADVISORS INDIA    D. BHATTACHARYA,ADV. FOR OL. 
                              PRIVATE LIMITED (IN VOL.                                  
                              LIQN.)                                                    
                              Vs. ....                                                  

*******************



25.10.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-C) 
HON'BLE MR. JUSTICE S.P.GARG

     AT 02.15 P.M.

30. I.A. 4331/2017            ASAD MUEED PARAG P. TRIPATHI, SIMRAN MEHTA,
    I.A. 4953/2017            Vs. BANK OF INDIA & ORS      SAKET SIKRI, RISHABH KAPUR,   
    I.A. 5734/2017                                         JYOTI SAGAR, SUDHIR NANDRAJOG,  
    I.A. 8049/2017                                         SHREYANS SINGHVI, EKTA MEHTA,
    In CS(OS) 162/2017                                     KAILASH VASDEV, BOBBY LAO,

ARVIND K. NIGAM, SATINDER S . 
BAWA,MIKHIL SHARDA, HARISH
MALHOTRA, PAWAN UPADHYAY,
RAJESH CHHETRI, SARAVJEET PRATAP
SINGH,KRISHNA KANODIA, 
MEHTA & SINGHVI LAW   
OFFICES LLP,UNUC 
LEGAL LLP,SUDARSH MENON      

31. I.A. 4339/2017            HAMDARD NATIONAL FOUNDATION & PARAG P. TRIPATHI, SIMRAN MEHTA, 
    I.A. 5786/2017            ORS                          SAKET SIKRI, RISHABH KAPUR,           
    I.A. 6569/2017            Vs. BANK OF INDIA & ANR      JYOTI SAGAR, KAILASH VASDEV, 
    In CS(OS) 164/2017                                     BOBBY LAO, ARVIND K. NIGAM,

SATINDER S. BAWA,MIKHIL SHARDA,
SUDARSH MENON

32. I.A. 5860/2017            SH. HAMMAD AHMED              KAILASH VASDEV, BOBBY LAO,   
    I.A. 7918/2017            Vs. SH. ABDUL MAJEED & ORS    HARISH MALHOTRA, PAWAN UPADHYAY, 
    In CS(OS) 211/2017                                      RAJESH CHHETRI,SARAVJEET PRATAP SINGH

 KRISHNA KANODIA,PARAG P. TRIPATHI,
 SIMRAN MEHTA,SAKET SIKRI,RISHABH
 KAPUR,JYOTI SAGAR, ARVIND K. NIGAM,
 SATINDER S. BAWA, MIKHIL SHARDA,

        SUDHIR NANDRAJOG, SHREYANS 
 SINGHVI, EKTA MEHTA 
 MEHTA & SINGHVI

******

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

    AT 10.30 A.M.

9.  ARB. A. (COMM.) 28/2017   NTPC LIMITED                 VIKAS SINGH, BANI DIKSHIT, 
               Vs. JINDAL ITF LIMITED & ANR NIKITA,SRISHTI BANERJEE, 

KAPISH SETH, MANOJ K. SINGH,
GUNITA PAHWA, RAJ DUTT
SHEKHAR SINGH

*****
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